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THE MlNfSTER OF STATE IN 

TH13 MIPJBTRY OF HEALTH AND 
FAMILY WEEFARE (SHRIMATI 
D. K. THARADEV1 SIDDHAR- 
THA) : (a) No Sir. evcry eQfort is 
made to provide life saving and 
essmtial drugs to the patients parti- 
cularly in the wards and casualty in 
A ~ ~ Z S  as well as other Government 
hospitals in Dclhi. 

(b) The position of availability of 
life saving essential drugs in tht hm- 
pit& is constantly being monitored 
hy the concerned authorities. 

3264. SHRI TElSMGHRAO 
BHWLE : Win the Minister of 
URBAN DEVELOPMENT be w a s  
C d t o ~ :  

(a) whttber some land belonging 
to bK railways in Gmtcr Bombay 
was rcrrtad wt to a q m a t i v c  hcmsing 
oocit&s for providing housing to slum 
dPRcl l f fX:  and 

(b) if so, the details there& and 
tk progress made in providing b 
i qbo lp ls - j l l tbear~ r?  

-- - -*- 

land per amrmn and the Sa8e Oo4Wt- 
ment have shifted 83 huhnente fFarn 
railway fgnd at M e h i  Nagar-Vidjrtt 
Vihar m to thiq land nt Rhandup. 

3265. SHRI RAM NARAIN 
BERWA : Will the Minister of WEL- 
FARE be pleased rn state : 

(a )  the details of recommendations 
madc by the Cammissionet of 
Schedukd C a s k s  aad Schsdulad 
Tribes (Twenty Eighth Report) in 
regard to the development and eca- 
nomic iiplihmmt of these Casm for 
ia induoinn in the Eiphth Five Year 
Plan: and 

(b) if so. tht rtactiwr of dre Union 
GovefilllKm thcreto? 

THE MINISTER OF WELFARE 
(SHRI SITARAM W 1 )  : (a) Thc  
Summary of R~xrmmmdatlons cm- 
tained in the TWenty eighth R q m t  of 
the C-lsJZonct for M U M  
Casm and Schedakd TrSbes drmdy 
l a 3 d o n ~ T a M c o f t h e H ~ o b e m a y  
kindly be m. 


